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SHYAN: NARAYAY PANDEY
REGN. NO. 1382412012

Before The Hon’ble National Green Tribunal
Eastern Zone Bench, Kolkata

OA No. 121 of 2024

National Federation of Indian Road

Transport Workers &Ors.
......... Applicant

-VERSUS-

Union of India &Ors.
Respondents

---------

REPLY ON BEHALF OF THE RESPONDENT NO. 4 DRM,
HOWRAH DIVISION, EASTERN RAILWAYS FOR THE

COMPLIANCE OF THE ORDER DATED 09.09.2024.

MOST RESPECTFULLY SHEWETH:

I, RAHUL RANJAN son of Sri Prem Kumar
ommercial

, presently posted as a Sr. Divisional C

Manager, Eastern Railway, Howrah Division, Howrah,

do hereby solemnly affirm and declare as follows:-

KOLKATA




1. That as per paragraph 4 & 5 of the order dated
09.09.2024 “In this affidavit, it is stated that a
proposal for pollution control related works at
Dankuni Goods Shed has already been sanctioned
by the appropriate authority and tentative date
for completion for Notice for Inviting Tender
(NIT) is fixed on 15.09.2024. However, along with

this affidavit, the scheme of implementation of

the Recommendations 5.2 in the letter of the
Railway Board or the 2 directions of the West
r dated

Bengal Pollution Control Board in its orde

23.12.2022 which is part of the Original

Application has not been filed.
The Respondent No.4, is, therefore, directed to

place before this Tribunal the scheme and Action

Plan for implementation of the directions of the
West Bengal Pollution Control Board as well as

the recommendations of the Railway Board.

d order it is

2. For the compliance of the above sai
n of the said

humbly submitted that making provisio
facilities as Per WBPCB the earlier tender was
cancelled Fresh tender

due to some technical flaw.
been invited and was opened on

/,
1< e
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SHIAM KERaLY PRRCEY
REGN N0, 14201

Presently, Letter of Acceptance (LOA) of DKAE-
pollution control related works at Dankuni Goods

Shed under Sr.DEN/2/HWH has been issued on
14.11.2024 in favour of M/s SK SORAB-BURDWAN.

According to the terms and conditions specified
within the LOA, the completion timeline for the entire
project is stipulated to be within 12 months from the
date of acceptance.

A copy of the tender documents is attached

herewith and Marked as Annexure - R-1.
A copy of the LOA is attached herewith and

Marked as Annexure — R-2.

Further it is humbly submitted that procurement of

automatic censor based ambient air quality

tion along with a display board and

monitoring sta
system has been sanctioned,

sound monitoring
s under process. Requisition has

procurement i
04.10.2024 for

already been
procurement thr

generated on
ough GeM tender.

requisition letter dated 04.10.2024

A copy of the
rewith and Marked as Annexure -

is attached he




4. It is also humbly submitted that transport workers
were not railway staff and are deployed by the
Labour Association on day to day basis as per their
requirement. Railway Authority is not liable to
conduct regular health check of these labourers,
drivers and helpers deployed by a third-party agency.

5. It is also further submitted that as per meeting held
on 24.08.2023 in the office of the WBPCB at Parivesh
Bhaban between Railway Authorities and officials of
WBPCB, it was decided that Railway is exempted
from the deposition of Bank Guarantee and as such
the same has not been taken up. After the meeting
held on 24.08.2023, no further letter for deposition
bank guarantee was issued from WBPCB. However,

DRM/Howrah has sent an acknowledgement letter

on 29.08.2023.

A copy of the said letter dated 29.08.2023 is

attached herewith and Marked as Annexure - R-4.

In view of what has been stated hereinbefore, It is

respectfully submitted that the application may

kindly be disposed with orders/ directions as

in the facts and

med fit and proper

AY
OF &



of this case. The answering

circumstances
exempted from personal

respondent may kindly be

appearance forthwith.

&c)‘MJ Zl‘\s\:Lt\

DEPONENT

TS AEA TV Hdud
8r. Divl. Comml. Manage

Easterr Rallway. Howrar

KOLKATA
SHYAM NARRYAN PAN?EY
REGH.NO 18018




VERIFICATION

Verified at Kolkata on this of November,
2024, that the contents of the above affidavit are
true and correct to the best of my knowledge. No.

part of it is false and nothing material has been

concealed therefrom.

(\ .b/"“"j Z“N&'b
DEPONENT
TS AR T Wdue

Identified by me Sr. Bivl. Comml. Manage
e e, gTaer

Easterr Rallway Howrar
‘\w_ w

Advocate
Solemnly Affirm & Declared
Before Me on Identification

of Ld. Advocate
SHYALT MARAYAN PANDE
NOTARY, GOVT. OF INDIA
REGN. NO. 13824/2018

)6 2oLy
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HOWRAH DIVISION-ENGG/EASTERN RLY
TENDER DOCUMENT

Tender No: 191_2024-25

Closing Date/Time: 18/10/2024 14.00

A’hﬂegawm,- R’L
2.

DRM/HWH/ER acting for and on behalf of The President of India invites E-Tenders against Tender No 191_2024-25

Closing Date,

ime 18/10/2024 14: i :
/1 00 Hrs. Bidders will be able to submit their eriginal/revisead bids upto closing date and

_Manual offers are not e ;
time only. Manu allowed against this tender, and any such manual offer received shall be ignored

1. NIT HEADER

ame of Work

N

DKN:'- pollution control related works at Dankuni Goods-shed under
Sr.DEN/2/HWH.

Bidding type

Normal Tender

Open

Bidding System

Tender Type
Tender Closing Date

18/10/2024 14:00

Date Time Of Uploading
Tender

Single Packet § ystonm

26/09/2024 15:53

|
|
!

Time
::]-L?il:!egonference No TPirr:-eIBId Conference Date Not Applicable
Advertised Value 13116902.94 Tendering Section onz
Bidding Style Single Rate for Tender Bidding Unit Above/Belov/Par
Earnest Money (Rs.) 215600.00 Validity of Offer ( Days) s
Tender Doc. Cost (Rs.) |0.00 Period of Completion 12 Months o l
Contract Type Works Contract Category [Expenditure |
Bidding Start Date 04/10/2024 Are Joint Venture (JV) firms |y, »

allowed to bid

Expenditure Type Capital (Works) |

Lowost to Highest

Ranking Order For Bids

REGN. NO. 1382412013

SHYAL NARAYAN PANDEY

2. SCHEDULE
SNo. | ltem | Item Qty | Qty | UnitRate | Basic Value |Escl.(%)| Amount Bidding |
Code Unit UnitJ
Schedule A-Non schedule ltems 1423175.28 N
1 2.00]  Each| 355793.82 1423175.28] AT Par| 142317528]
] Description:- Supplying and installing of Dust Supression fog Cannon (Ran - 30 mtr - /.2)/M3/HR |
1.02 kg/sam (Letter no Asansol Division - Engineer:ng/O—/\C-T—S?—??-?3/10427480058900 Rate - Rs
366420/- @ 2.90% below = Rs. 355793.82/-) ‘
—
S.No. Item Item Qty Qty Unit Rate | Basic Value Escl.(%) Amount Bidding
Code Unit Unit
Schedule B-ST/VAT -41451.71
: Lump Sum ~ 1381723.57](-) 103.00 4145171 _7%
Description :- Excluding ST/VAT @ 3% ]
S.No. Item Item Qty Qty Unit Rate | Basic Value Escl.(%) Amount Bidding |
Code Unit Unit
Schedule C-GST 248710.24 V
1 Lump Sum . 248710.24] AT Par 248710.24
Description :- Add GST @ 18% |
|
S.No. | Item ltem Qty | Qty Unit Rate FBasic Value | Escl.(%)| Amount Bidding |
Code Unit unit |
Schedule D-Schedule Items based on CPWD 8339156.63 _1‘.
2.8.1 ] 78.00 cum 286.85 ??374.30u) 7.00 20808.10
Description:- EARTH WORK // Earth work in cxcavation by mechanical means (Hiydraulic|
1 excavator) / manual means in foundation trenches or drains (not exceeding 1.5 mn width of 10 saqm
on plan), including dressing of sides and ramming of bottoms, It upto 1.5 m, mcluding getting aut]
the excavated soil and disposal of surplus oxcavated soil as directed, within a lcad af S0 m Ail
____[kinds of soil. S o ]
2.27 39_00- 2161.20] 84286.80] () 1.00] 18386.1°]
2 Descriptia . WORK // Supplying and filling in plinth with sand undar floors, mcluding
L w - dating and dressing complete.
: —— ——— al
Yo /NNu]  6833.40], 109334.40] () /.00 _ 101680.99] ]
KOLKATA \ -
Page 1 ol 11 Run Date/Time: 26/09/2024 15.53 30



HOWRAH DIVISION-ENGG
/EASTE
TENDER DOCUMENT RN ALY

Tender No: 191_2024-25 )
Closing Date/Time: 18/10/2024 14:00

Description:- CONCRETE WORK // CEMENT CONCRETE (
= o = CAST IN SITU 3 idi i
gosilips CL.‘m(‘.nl concrcic_ of spacifie grad.c excluding the cost of ccmQrirlgllai‘lz*io:;ﬁ:a%r?:; _'3\\””30::
up to phinth fevel : (/ 1:3:6 (1 Cement : 3 coarse sand (zone-lll) derived from natural sources : 6
graded stone aggregate 20 mm nominal size derived from nalural sources) o
4.1.3 ]6.00] cum[ 7365.15 l]7847_40l (-) 7‘00] 109593.43
Description:- CONCRETE WORK // CEMENT CONCRETE (CAST IN i ing i
o sITU) // Providing and la
position cement concrete of specified grade excluding the cost of cemcrir)\q and shuuger(inq - /\)I/Imv?olrrl:
up lo plinth level . /f 1.2:4 (1 cement . 2 coarse sand (sone-lll) derived from natural gnu}(pé; - 4 graded
stone aggregate 20 mm nominal size derived from natural sources) ' . .
4,1.2 23.00[ cum] 7783.65 17902395[ {-) /.00] 166492.2/
RETE WORK // CEMENT CONCRETE (CAST IN SITU) // providing. and laying in

ding tho cost of centering and shuttering - All wark
ural sources @ 3

Description:- CONC
posilion cament concrete of specified grade exclu
up to plinth level : /f 1:1.5:3 (1 Cement: 1.5 coarse sand (zone-lll) derived from nat

graded stone aggregate 20 mm nominal size derived from natural sources)

5.9.1 1012.00] _ Sam| 307.95]  311645.40] (7.00] _ 289830.22]

REINFORCED CEMENT CONCRETE // FORM WORK // Centering and shuttering
removal of form for // Foundations, footings, hases of columns,

Description:-
including strutting, propping etc. and
elc. for mass concrete

4.20.1.3 164.00 cuml 838115] 1375492.60| (-) 7.00 1279208.12

Description:- CONCRETE WORK // MISCELLANEOUS // Providing and laying in position ready mixed
or site palched design mix cement concrete for plain cement concrete work; using coarse aggregate
and fine aggregate derived from natural sources, portland Pozzolana/Ordinary portland /Portland Slag
cement, admixtures in recommended proportions as per IS: 9103 to accelerate / rotard sotting of
concrele, lo improve durability and workability without impairing strength; including  pumping of
concrete to site of laying, curing, carriage for all leads; but excluding the cost of centering, shuttering
and finishing as per direction of the engincer-in-charge; for the following grades of concrete. Note
Extra cement up to 10% of the minimum specified cement content in design mix shall be payable
separately. In case the cament content in design mix is more than 110% of the minimum specified
cement content, the contractor shall have discretion to either re-design the mix or bear the cost of
oxtra cement, // All works upto plinth level : // Concrete of M20 grade with minimum cement content

of 270 kg /cum
4.20.2.3
Description:-
or sitc batched design mix cement concrete
and fine aggregate derived from natural sources,
cement, admixtures in rocommended proportions as per IS: 910

concrele, to improve durability and workability without impairin
concrete to site of laying, curing, carriage for all leads; but excluding the cost of centering, shuttering

and finishing as per direction of the engineer-in-charge; for the following grades of concrete, Note:
ontent in dasign mix shall ba payable

Extra cement up to 10% of the minimum specified cement €

scparately. In case the cement content in design mix is morc than 110% of the minimum specified
cement content, the contractor shall have discretion to either re-design the mix or bear the cost of
oxtra cement. // All works above plinth an Concrete of M20 grade with
minimum cement content of 270 kg fcum

90085.50| (-) /.00
praviding and laying in position ready mixed
for plain ccment concrete work; using coarse aggregate
portland Pozsolana/Ordinary portland /Portland Slag
3 to accelerate / retard setuing of
g strength; including pumping of

10009.50
CONCRETE WORK // MISCELLANEOUS //

d upto floor V level @ //

5.9.6 | 31.00 804.25

Description:- REINFORCED CEMENT CONCRETE //
including strutting, propping ctc. and removal of form for // Columt

FORM WORK // Centering and shuttering
vs, Pillars, Piers, Abutments, Posts

10

-t

and Struts
ol

13.71 74.@.\ gyn: T} 5.05 373.70| (-)7.00 347.50
"%’e‘m}m r il

D
P N
approved prand and manufacture

Descripti;i’p’:hf‘lﬂllSHlNG // LetteriQg with black Japan paint of B
e AW R AT MG WL
bolted or welded in built up sections,

11

Descriq"ipn:- TEELRWORK 77 Stfu ufal steel work riveted, boO! ‘ :
trusses and raned wggl{;f-ih_c\l_;fqﬁiﬁ cdtting, hoisting, fixing in position and applying a priming coat of

approvc?:}\\lgf'cc riq‘jér-‘éjl-;@)mblctc. JLI]
808770.13

101 | 9%a6@D]  Kg| /. 93.05] 86964530 |
E o scction, fixed with or without

12

Descriptib‘\:- ; WORK .1/ ,5tructpral steel work in sing! ;
connecting plat "fj &Q"%Ptﬁf{ﬁg'. (disting, fixing in pasition and applying a priming coal !
approved steel prigte il}"rcg-mpl td '

e L Tz ML BRI R

fun Date/Time: 26/09/2024 1553 30
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HOWRAH ?lVISION-ENGG/EASTERN RLY
ENDER DOCUMENT
10

Tender No: 101 2074.25
Closing Date/Time: 18/10/2074 14 00

Description:- ROOFING // #r ;
acc 550708 101 Unplasticised R?;‘: :\?Ca:;nh:;? rm wall !ac‘e unplasticsed - PVC moulded fittngs/
- Jointing with seal ning conforming to IS 5382, | er pipes conforming to IS © 13592 lype A including
& fming ot all heights, levels and locations ¢ eaving 10 mm gap for thermal expansion. // Praviding
[gesignation 31500, temper Hx8 conform : colour finish Aluminium allay roofing sheets of allay 1S
lcharactenstics of good formabilit ing to IS 737 and dimensions as per IS code 72676 with
lmemuers 0o slope or ’(‘G_Jlf;;-(]' "v:no corrosion resistance The profile sneets shall be fixed to truss
steee! serews MG, 50 mm lon 3,;’; 3°L,€L3r\./alurc with Hex cap heaged self gnlling/tapping Stainless
[1&7 and sundrics nic r.omp]cgv(- alsv i 'm EPDM seal wgsncr etc. all inclusive of labour. scaffolding
fshall pe paid separately). // 6‘56 pet drections af tne Engineer-in-Charge. (Cost of truss/irame work
I ven of 200 m iy mm, Aluminium Color coated troughea profile with center to centet
piten of 200 mm, gepth of 32 mm, overall profile width1092 mm, cover width 1000mm.

L
:w p_o_w;: 1 156 00] Kg| 88.50] 13806.00] () 7.00] 17839.58]
[<4 ,PE5C"P‘[°"-' STEEL WORK // Providing and fixing mild stecl round holging down bolis with nuts
| {ano washer plates complete
- 113 T :
: 3s1 | 148 00]  Sam] 17415]  55374.20] (-] 7.00] 51498.01]
;?5 [Description:- FINISHING // CEMENT PLASTER WITH A FLOATING COAT OF NEAT CEMENT // 12 mm
| coment plaster finished with a floating coat of neat cement of mix - // 1.3 (1 cement 3 tine sand)
- d oAty ¢ o B
[ 13,611 148 021 Sqm[ 131/351 149454.60 {-) 7.00 18092.78
16 Description:- FINISHING // Painting  with synthetic cnamel paint of approved brand and
| manufacture t_u_g’vf* an even shade [/ Two or more coats on new work
( 1861 | 1100 Metre] 213.90] 235290 () r.00] 7188 20 -
o 1 il R —
Description:- WATER SUPPLY /7 Pt it S J/ Prowiding and fixing 3 layer PP-R (Poly propylene
microbial tusion welded,

copolymer] pripes cortirmng 1o 14 15801 UV stamhzeg & antd

|

(314 ‘ ancom

| naving thermal stabidity for hol & colg water supply, ncluding all PP ] plan & brass threaded

pulypropylene rangom Hthegs, includgirg trencung, refilling & testing of jonts complete as per

arection of Fngineer-in Cnatge. -1 xternal work /f PN - 16 Pipe, 20mm 0D (SDR-7.4)

- —— — _— -

320 (;OJ 28533 4101 t) /.00 26536.06
Description:- WATER SUPPLY [/ PR PIPLS // Providing and fang 3 layer pR-R (Poly propylenc
to 1S 15801 UV stabilred & anti M crobral tusion welded,

neluging att PR R plain & Brass threaded

Rangam copolymoer) pipes continming
r ot & colg water supply

T [1B63 _‘1—_‘8{05)]_ “motre]

I SE———_

18
naving thermal stabiity ‘G
| polytiropylene rancir fiirngs. mcludmg trencnmig refiliing & testing of joinis complete as per
lgirection of Fngmecr-n-Charge -Fxiermal work [ PN 16 Pipe, 32 mm 0D (5DR-7.4)
»- e — . = - - —— ————
i8.6.6 73.00| '-‘.L::‘:I 654 (“"i 4718945 (/.00 4‘«"«4/‘-4.191
/ proviging and fixing 3 layer pPP-R (Poly propylenc

7 PRR PIPLS /

1o 16159801 UV statlizee & anti - microbial fusion welded,

naving thermal stabiity for hot & cola water supply ncluding all PP - R plain & prass (nreaded

pelypropylence rancom fiiings. incluaing trencning, refilling & testing of joinis compiete as per

1 direction of Enginecf-in-Charqe 4 xternal work /PN - 10 Pipe. 63 mm OD (sbR-11)
18124 | 36.00] M(*"EL 451 70 16477.20[ () /.ool 15373.80[

20 Description:- WATER SUPPLY // C.PVC PIPES /7 Prowiging and fixing G.I- pipes complete with Gl

xtornal work (/32 mm dia nominal bore

fanngs including trenching and refilling cte.-L
Leie1l | 7.00]  Fach 303.85 212695 (-)7.00 1978.06]
BRASS TITTINGS // providing and fixing brass stop cock of

21 Description:- WATER SUPPLY //
1064./0] () 1.00 9901/

approved guality : // 15 mm nominal bore
18.17.1 ! 7.00| Fach 532.35
s TRASS FITTINGS // Providing and fixing gun metal gate valve wilh

Sl N I
Description:- WATER SUPP LY

19 Rangom copolymer) pipes confirming

22 ‘Description:- WATER SUPPLY // |
C.I. wheel of approved quality (screwed end)  // 25 mm nominal bore - |
18172 | 2.00]  Each 589.90, 1179.80] () 7.00 1097.21]

23 Description:- WATER SUPPLY // BRASS FITTINGS // Providing and fixing gun metal gatc valve with
C 1. wheel of approved quality (screwed ond) [/ 32 mm nominal bore. ]
18174 | 200] Each| 878.25] 1756.50] () 7.00] 1633.55

124 Description:- WATER SUPPLY // BRASS FITTINGS // providing and fixing gun metal gate valve with

'___ o €1 wheel of approved gualily (screwed end)  // 50 mm nominal bore o
*18 521 109.85 (-) 7.00 204.37|

25 Description:- WATER SUPPLY // PTMI FITTINGS // Providing and fixing PTMT bib cock of approved

smm nominal bore, 86 mm long, weighing not less than 88 gms

/N1

192.90] (7.00[ ~ 179.40

quality and colour.
S J/ Providing ana fixing PTMT, push cock of

PPLY // PTMT FITTING

y, 2 [Degyi - WATER SU
7 N apdroyed, and colour. // 15 mm nominal bore, 98 mm long, weighing not less than /5 gms
6.1.2 N 6658.25] 65250850 (1) 7.00] 60683291 |
15 (non modular) arcks of

/] Brick work with common burnt clay I
linth in: // Cement mortar 1:6 (1 cement 6 coarse sand),

414417.50] (1) 7.00]  385408.7¢ ]

53:30

GONRY WORK
5 1N foundation and p
8288.35]

Descriptiofy:
¥[FEstdesign

Sevayt K1BAA, BNDEY
REGN NO. 133247113

< H page 3 of 11 Run Date/Time: 26/09/2024 1%
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HOWRAH DIVISION-ENGG/EASTERN RLY
TENDER DOCUMENT

< 1.€ ~
Tender No: 131,2024-23 Closing Date/Time: 12/10/2064 14 (1)

28 Description:- MASONRY WORK // Brick work with coammon burn: clay F.2S, (non modular) orces of
class designation /.5 in superstructure above plinth level up to floor V level in all shapes ard sscs ¢
{ // Cement mertar 1:6 (1 cement @ b coarse sand)

| 11 | 7.00]  Sam| 733.30] 5133.30] () 7.00] A17308]

| Description:- FLOORING // Dry brick on edge flooring in reawred patiern wWith brcks of clan
‘ cdes.gnation 2.5 on a bed of 12 mm mud mortar, including filling joints with local sand, with corme e
! purnt clay non modular bricks.

11.4 | 7.00]  Sam] 855.90] 5991.30] (- 7.00] 5571 91]
Description:- FLOORING // 52 mm thick cement concrete flooring wiith concrete hardener Lonuiny,
under layer 40 mm thick cement concrete 1:2:4 (1 cement @ 2 coarse sand © 4 Ggroted stone
30 - |aggregate 20 mm nominal size) and top layer 12 mm thick cement hardener consiating 6/ cor 17 1
cement hardencr mix 2 graded stonc aggregate 6 mm nominal siz) Dy volume, pardenng
compound mixed @ 2 litre per 50 kg of cement or as per manufacturer's spechications, 15 ingludes
cost of cement slurry. but excluding the cost of nosing of steps etc, complete,

:

i}l Description:- WATER SUPPLY // C.PV.C PIPLS // Providing Py fixing o f;f_-“:_'v pe—pr—rr 4
fittings including trenching and refilling etc.-Fxternal work // 15 mm dia normnal bore
18123 | 3000 Mee[  41705]  1753850] ()/00] 166081
32 Description:- WATER SUPPLY // C.PVC. PIPES J/ Proviging and foang G pipes complete yith G

fittings including trencning ara refilbng ete.-External work // 25 mm doa norninal bore

., |1B6Al | 900 ko  20575] 266175 (1700]  247543[

Description:- WATER SUPPLY // PP-R PIPLS /] Provid ng and fizing BPR Unions 1/ PP Unian 70

186A3 | 9.00]  tach] 416.15] 374535 (1 /100] 3483
Description:- WATER SUPPLY // PP-R PIPES // Providing and fixing PPR Unions [/ PPE Union 3770
18676 | 900]  tach 951.39] 8562.15] () /.00] 1967 &0]

Description:- WATER SUPPLY // PP-R PIPES [/ Provid ng and fizing PPR Unions [/ PPR Union 63mm
2281 | 29600  Sam] 28.15] 8332.40] () 1.00] 7749.13] |
Description:- EARTH WORK // Surface aressing of the ground including removing vegeiation 0o

in-caualhties not cxceeding 15 cm deep and disposal of rubbish, lead up to 50 m ane lftus o1 5™
/1 All xings of soil

1842.1 | 2.00[ Metref 618.00] 1236.00] () /.00] 1145.48]
) Description:- WATER SUPPLY // C.I. SLUICE VALVES/ FIRL HYDRANTS & FIATURLS /] Boring win
37 100 mm diameter casng pipge for hand pump / tubewell, in all soils except a7d naty narc rovs
requiring blasting, ncluding removing the casing pipe after the hand pump [ tune well s lowered a0
testea  // Up to 6 metres deptn
18422 | 2.00] Metre] 730.95] 1461.90] () /.00] 1359.57
Description:- WATER SUPPLY // C.I. SLUICE VALYES/ FIRE HYDRANTS & FIXTURES [/ Bornng win
38 100 mm diameter casing pipe for hand pump / tubewell, in all soils ercept orenary nard rooes
requining blasting, including removing the casing pipe after the hand pump / tube well s lowereo and
tested . // Beyona 6 m and up to 12 m depth
18.42.3 2.00] Metre] 847.35] 1694.70] () /.00] 1576.0/] ‘
Description:- WATER SUPPLY // C.I. SLUICE VALVES/ FIRE HYDRANTS & FIATURES /f Boring win |
39 100 mm diameter casing pipe for nand pump / tubewell, in all sois excep? ordinary Narc roces
requiring blasting, including removing the casing pipe after the hand pump [ tube well s lowered and|
testeo | f/ Beyona 12 m and up to 18 m dapth
23111 ] 47.00]  Metre] 592.05] 27826.35] (-] /.00] 25813.51
Description:- RAIN WATER HARVESTING & TUBEWELLS // Boring/drilling bure well of regurec)
dia for casin aeaqipe, by suitable method prescribed in 150 2800 fpart 1), ncluding co!‘eci:"f}:
ata, preparing and sudmitting strata chart/ bore log, includ rg hrc &)
sots, tools, plants & machineries required for tne job, all complele a5}
ede, upto 90 metre depth below ground level. Jf All types of soil /f 300

e |
5]

y—

(¥
2}

40

527, 1688834 _.\Kg| '  9.65] 1514071.75] () 1.00]  1408040.23|
41 Dgscrip ion:-{‘ﬁinﬁpﬁﬁb EMENT CONCRETE // STEEL AEINTORCEMENT /] Sicel rerfurcemert
7 work gty spiiightfiing, cutting, bencing, piacing in positicn 370 pingirg all comaicte
Ui " ISR Thesoo Megnacally Treated pars of grade Fe 500D or more.
) W NP T —
S:Na. ‘§ m \JEEh Qty < unit Rate | Basic Value [Escl.(%)| Amount Bidding
e ’\ )ii\“!’( Unit
Schedule E-CPYQD#R) HORTICYTNGRE & LANDSCAPING 2020 (in/c GST) 3147312.50
.2_.15.1 \.1\‘?1y50‘00' :":/’E‘B‘Chl 1626,45[ 3008937-50[ AT Par 3008932.50|

| .......
I

Ll

Page 4 of 11 Run Datef/Time. 26/0%/2024 15 53 3C



Tender No: 191_2024-25

HOWRAH DIVISION-ENGG/EASTERN RLY
TENDER DOCUMENT

Closing Date/Time: 18/10/2024 14:00

1 Description:- HORTICUTU
iruorrial SiaNELEr 125 meuc?fn::‘qﬁ r:-lAf‘-DSCAPmG /I Hall brick circular tree guard in bricks
two courses laid dry and top three -.9 J\mc:lrc ahove ground and 0.20 m below ground, bottom
ntermediale courses baing in iy :{illit'\'SCS In cement mortar 1:6 (1 cement 6 fine sand) and Lhe
[ purnt clay I.P.S. (non modular) bricks of tﬁai{;"(]:‘)s::;n];(tjlgwbds per design complere /1 wnth comman
xS /48.00 ach] AT ' — e ==
, e PLANT;d/m 65.00] 48620.00] Al Par 48620.00 -
b / Providing and stackin i indi
i ) / ¢ g of Azadirachta indica ( Neem ) of t -
;360cm in blng PO'YIEZQ of size 25 cm as per direction of the o(h(cr-‘in-c.r:arge, ‘ ¢ el el 128
3 e TREE,oo] Fach] 65.00] 48620.00] AT Par] 18620.00]
e m; van of PLANTS // Providing and stacking of Bassia latifolia {(Mahua) of height 90-105
/__c . g polybag of size 25 cm as per direction of Lhe officer-in-charge. ' -
- ) o T =
] 123 [ Tl/znuoo Lach 55.00] 41140.00] AT Par| 41140.00]
D t i= i
]30‘;5::19‘:105" s EgaPFA?TS /I Providing and stacking of Dalbergia sissoo (Scasam) of height 120-
. . g poly bags of size 25 cm as per direction of the officer-in-charge.

3. ITEM BREAKUP

E/ No item break up added _—)

4. ELIGIBILITY CONDITIONS

standard Financial Criteria

S.No.

Description Confirmation|Remarks Documents
Required Allowed |Uploading

Financial Eligibility Criteria: Advance Correction Slip No. 1) Ref: 2022/ce-
ifetigee-2022/palicy dated 14.0/.2022) A Para 10.2., Part | of GCC shall
be read as under: Tho tenderer must have mimmuin average annual
contractual turnover of /N or 'V wnichever is less, where Vo Advertised
value of the tender in creres of Rupees N= Number of years prescribed
for complction of work for which bids have been mvited. Ihe average
annual cantractual turnever shall be calculated as an average of "total
contractual payments” in the previous threc financial years, as per the

audited balance sheet. However, in case balance sheet of the previous
year is yot to be prepared/ audited, the audited balonce sheet of the
fourth previous year shall be considered for calculating average annual
contractual  turnover  under: Linancial  Eligibility  Critenia, Advance
Correction  Slip No. 1) Ref: 2022/ce i/ctigec 2022molicy  dated

14.07.2027) A. Para 10.7., Part | of GCC shall be read as under The No No Allowea
tenderer must have mimmum average annual contractual turnover of (Manaatory)
V/N or 'V' whichever is less, where V= Advertised value of the tender in
crores of Rupecs N= Number of years prescribed for completion of work
for which bids have been invited. The average annual contractual
turnover shall be calculated as an average of “total contractual
payments” in the previous three financlal years, as per the auaited
balance sheel. However, In case balance sheet of the provious yoar is
d, the audited balance sheet of the fourth
average annual
requisite

yot to be prepared/ audite
previous year shall be considered for calculating
under: The tenderers  shall submnt

contractual turnover

information as per Annexure-XIV (as per tender document & NIT), along

with copies of Audited Balance Sheets duly certified by the Chartered

Accountant/ Certificate from Chartered Accountant duly supported by )

Audiled Balance Sheet. J
Special Technical Criteria
S.No.|Description Confirmation|Remarks|Documents

Required Allowed |Uploading
. . ) . ] Allowed

1 Similar Nature of Work: “"Any Civil En'gmg‘n___qrm .\_/.‘{9';"_5 3 No No (Mandatory)

e R — -
t\ ™
Standard Technical Criteria /‘ M
X /—\

S.No.

2

_,/"
N
Description // u

ry
/L_ Confirmation|Remarks|Documents
. Required Allowed |Uploading |
AR . E .

\

Run Date/lime: 26/09/2076 1555 53U
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HOWRAN DIvisioy NGy
| FNGG/EASTERY,
TENDER I)OCHP‘M'H?” B

Tender Noi 191 20024 24
Closing Date/Time; L0/ 2074 14 150

FAGIMIETET CHEVEIIA (0O EENOEIRYS OF VATUE Attty e,

WA
fad e Leoderes mygs! uve S el vt e , B '

Sl
complitedany Gt the folaveg Quotag st 0 (50yong gegm u'm.“u‘l'“f ‘
' ' | oy

Gy o MONTE [V I00s Lo L0e Goee 0 Wi I COeT 1, i
WOTES Cat e Ostioe 0o ey iy TheS i uim.,l,; :‘II,”(‘(',»I:l ,I,'“' . erHig |
w ULl
valuo of W tandiot ot Two simifat wotles carly os L TN O TR FPTI T '
amoynt cgual o A0% ol adverbsed volue of 1o LRt i O wirnliag
WO catt Costing not dess than tho gimount ogual Lo 6G0% of Aty
valoe of te tender (00 b ease of tenders (o catnitsite gty (e i}
works wvilvingg oabee Lhyane o o COmpanent, sl oas
Cogieveecong warkes bt wntha Tlovveeal warks, O ok ol Anfl i
thee cate ol onpjor biridger subnd ta e, saper b eaeiane vie ), 1endier o |
mnt bave spceesstully completed o substantiolly e apmpletog aby ol the 1
follow g during lost O (veven) years ending List Gay ol month ey, 1
W e ane e whiche tender s nvited thivee winilor warkw cach ronting
not dess than the amaount oqual o 0% of adverlsod valuo of oach
component ol tender o Two similat wiotks cach conting nol foss an e
amount equal to A0 ot advertised value of coch component of Lender,
or One siwbat otk cot o costing not Jess than thee amount coal 1o 60%,
of adverthised value at cach component ol tetder Nole lor (b)) (1)
Separate completed works ol minimuam gequired values shall also e
considered for taltiiment o techmical ety coterine far ditferent
1 componetta () 00 e sueh canes, whal constitutes a component 10 a(No Mo AMawer
composite work shall be clearly proodefined withe ostimated tender ol of (MRt
i,an pant at the Yender docuaments withoul any ambiguily () () o
evaluate the tecirncal clupibslity of tenderor only compoanents of wotk o

stipedated potenaer gosaments for evaluation of tocnieal ehigiility <l
e comatered The scope of  work  covered o0 plher renainmg
components shall be either executed by tendoerer Bomselt f he bas work
experence as menbioned in clause £ the Standard General Conditinnt of
Contract or through subcontractor fullihing the requirements as pet
clause /7 ol the Standard General Conditions ol Contract ar jointly .o,
partly limaell and remaining through subcantiactol, with priot approval
of Cheet P ngmecr imowating. However, i requited in tender docuamaority by
way 0 Spocial Conditions, a formal agrecment duly notarsed, legally
enforceablie nothe coutt of law, shall e executed by the mamn contrapctor
with the subcontractor tor tne component(s) ot work proposed to be
executed by the suboantractor(s), and shall be submited along with the
otter for considoering subletting of that scope of work towards fultiliment
of techmcal ehgibility Such subcontractor mast fulfill tochmeal eligiility
cotena as follows: The subcontractor shall have successfully completed
at least nm- work similar to work proposed for subcontract, costing not
less than 35% value of work to be sublelted, in last b years, ending last
day of month previous to the one in which tender s mvited through

works cantract, | e —— RS e ) | 5 -

Note: tor subletting of I work (uﬁlmq up 10 Rs 50 lakh, no pwvmu. work
experience af subcantractor shall be asked for by the Ratlway. In case
alter award of contract or during execution of work it becomes necessaty NO No Not Allowed
for contractor to change subcontractor, the same sholl be done with
subcontractorts) fullilhing the requirement as per clause / of 'the
Standard GCC with prior approval of Chiel I ngg. in wiiting.

Note for tem 10.1 of GCC 20272 Work experience cortilicate from private
incividual  shall hot be consideted,  Hlowever, inaddition Lo work
experience  certificates  issued by any  Govl.  Organisation, work
experience certficate issuctd by Pubhc histed company having average
annual turnover of Rs 500 crore and above m last 3 financial years
excluding the current financial yeat, listed on Nat 1onal Stock £ xchange or
Bombay Stock Fxchange, lncorpom[od/mqr‘,lg_(gi al least b years prior to

the date of closing of tender, shall ul>r;,be‘t‘bnsn "r't-ﬂ_lk)vmud the work No No Allowed
experience certincate has been r-g,sm"d BN a Mmruon by the (Mandatory)
Public hsted company to issue ortif rer submits
work experience certiticate |ssy2(1 by any, Ly tenderer
shall also submit along withy ¢ theyelevant
copy of work order, bill © c of Bayment
received duly certified by Chartargd Acc b l~\g \Qll fig(w\_ for all

W/last Q\,\‘J ﬁ:‘}

payments received and cop ’ s support j
of above work expericnce Gyl : \\\\_ Q Ol B 1 o
Bidders shall confirm and cert y on 1e half of th @#r including its constituents as under:
\ & %
[_S.Noibescrlption \\ ()OMOY 22 - ]

Run Date/lime 26/09/2024 1h'53 30
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HOWRAH DIVISION-ENGG/EASTERN RLY

TENDER D !
Tender No: 191_2024-25 OEUMENT /4
Closing Date/Timo: 18/10/20)4 1100

—
! ltwe the tenderer (s) am/are signing this document afle
I/We the tenderer(s) also acc : T o -
l/hcruof (s) ccept all the conditions of the tonder and have signed all the pages in confirmation

Fearctully reading tho contents,

e eclare —_—— e i =
l/we he r(‘l?y declare that Iywe havoe downloadod {he lender documants from Indian Rallway wiebuito
Www.Ireps.gov.in . lfwe have verifioy the cont

entof the document from the website and thare 1, no additgn
ion or no alterati . ! ! 1o addition ny
3 delcllol ot omel ¢ il(;)\n to the content of the tenger document. In case of any discrapancy noticed o any stage
3 ¢ r 8] ) .
~.c‘. evaluaty rive enders, execution of work or final paymont of the contract, the master copy avoilable il e
railway Administration shall be final ang binding upon mo/us

lfwe declare and certify that lywe have not madoe any misleading or false represontation i the formy,

a ;
stalements and altachments in proof of the Gualification requirements,

5 I/We also understand that myfour offer will be evaluated based on the documents/credontialy Lubtnittod ,m,m[
with the offer and same shall be binding upen me/us,

6 IWe declare that the information and documents submitted along with the tender by mefus are cotrect and i

are fully responsible for the correctness of the information and documents, submilted by us

Iwe certify that I/we the tenderer (s) is/are not blacklistod or debarred by Rallways or any other Ministey /
/ Department of Govt. of India from participation in tender on the date of submission of bids, edbor o ind i, al
capacity or as a HUE/ memboer of the partnership ficm/l L PAV/SoCIcly/ Trust,

Ifwe understand that if the contents of the certificate submiliod by us are found to be lorged/ffalse at any time
during process for evaluation of tenders, it shall load (o forferture of the Bid Security and may also lead to any |
other action provided in the contracl inc luding banning of business (ar a period of uplo two year burther, ye |
and all my/our constituents understand that my/our offer shall be summarily rejected.

I/we also understand that if the contents of the certificate submitted by us are found o be false/lorged at any
time after the award of the contract, it will lead to termination of the contract, aloneg with Torfeture of 13
Security/Security Deposit and Performance guarantec and may also lcad Lo any other aclion provided in the
contract including banning of business for a penod of uplo two year,

[/We have read the clausce regarding restriction on procurement from a bidder of a country which shares o lond
horder with India and certify that | amy/We are not from such a country or, if from such a country, have boen
registered with the competent Authority. I/We hereby certify that I/we fulfil all the requirements in this eyard
and am/are eligible to be considered (evidence of valid registration by the competent authority 16 enclosed)

10

Partnership firm/Joint Venture (JV) / Hindu Undivided Family (HUF) / Limited Liability Partnership
(LLP) etc. d

IiNo. Description ‘]
!

Partnership firm/Joint Venture (JV) / Hindu Undivided Family (HUF) / Limited Liability Partnership
(LLP) etc. Plcase submit a certificate in the prescribed format (please download the format (rorm the Jink qver
1 below). Non subrmission of the certificate, or submission of certificate either not properly filled in, or in a formae
other than the prescribed format shall lead to summary rejection of your offer.

( Click here lo download the Format of Solf Certification)

5. COMPLIANCE

Check Lst
[S.No. Description Confirmation|Remarks|Documents
Required Allowed (Uploading

KOLKATA
SHYAM NARAY/H PANDEY
REGN. NO. 138241218

Page 7 of 11 ¢ Run Date/Time: 26/09/2024 1557 30
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HOWRAH DIVISION-ENGG/EASTERN RLY

TENDER DOCUMENT

Tender No: 101_2024-25

A . Documents to be uploaded only in the website by lhe

Closing Date/Time: 18/10/2024 14

renderer Following Annexures duly filled and signed are to be
uploaded online only prior to Closing of Tender. Qriginal copy of
all the documents to be submitted to office within 7 days
wihenever cemanded by the Ratlway. Annexures are available at
upload/View Document menu in Home Page of IREPS portal for
wotks tender. 1 Tne detals of the works completed by the
tenderer during the last Seven years o be filled in Annexure-l.
2. 1ne detals of Plants and Machinery with the tenderer to be
fHlled in Annexure- 1. 3. Details of Personnel and Organization of
the lenderer o ve filled n Annexure-lll. 4. Details of Works
presently on hand of the Tenderer to be filled in Annexure- IV. 5.
The details regarcing Association of Railway Officer s with the
tenderer to be filled in Annexure- V. 6. List of the Arbitration
cases of the Tenderer during last Five years to be filled in
Anncxure-Vl. 7. List of the Court cases of the Tenderer during
last Five years to oe filled in Annexure- VII. 8. NEFT MANDATE
FORM, All Payments Lo the agency including the refund of the
Farncst Moncy of the unsuccessful bidder preferably will be
remitted through NEFT. The Tenderer is required Lo submit Bank
details ara A/C No. et ' Annexure-VIIlL 9. Format for Certificate
to be uploaced oy Tenderer Alang with tne tender documents
Annexurc-1X and XA, 10. GSI COMPLAINT INVOICL Annexura-X
11. LETTER  Of CREDIT  Annexure-Xl, 12, Bid Capacity
Declaration Annexure XI11.13. Bid Security declaration Annexure-
Il and 14, Annual Contractual Turnover Data Declaration

Annexure-XIV.

<

No Not Allowed

=

B .1 hoetender offer complete  ina || respect  and with  all
documents ist o b e submitted online by e-tendering process
www.ireps.gov.n  before  the clesing

through tha website

rime/date of this tender as mentioned in the NIT (Notice Inviting|N No Not Allowed |
lender). lendercr can revise the bigs any number of times ull ‘
the closing tine/date of the tender. No manual offers shall be |
accepled. ]

Commercial-Compliance

S.No.

Description

Confirmation|Remarks|Documents
Required Allowed |Uploading

Criteria, Association of Railway
and Mandate for
duly filled in and

Demand for the Financial
Officers, List of Arbitration cases, Court cases
NEFT are to be uploaded with a scanned copy

signed as per annexure no. IV, V, VI, VI, VIl respectively. These Allowed
1 Annexures are available in View Document menu at Home page|Yes No (Mandatory)
and is downloadable. The details of the uploaded documents
should be produced whenever demanded for verification on
written request at any point of time of the tender and contract
within 7 days.
Please enter the percentage of local content in the material
being offered. Please enter 0 for fully imported items, and 100 Allowed
2 for fully indigenous items. The definition and calculation of local|No Yes (Optional)
content shall be in accordance with the Make in India policy as
incorporated in the tender conditions. ]
General Instructions
S.No.|Description-—~ ;:'j'-""\_ AR Confirmation|Remarks|/Documents
q ;,-3% H e . |Required Allowed |Uploading
Tendarers a:'%m‘qﬁ'éﬁe rolgh the following documents
whzch‘arc available in uplod iew ‘pcumems in Home page of
1 IREPS porfal for works tenderg\pefor: submilting the e-tender. 1. No No Not Allowed
Qgrﬂi o-Tenders-Chapter- | 2.

IENERAL - Chapter-Il *

INSTRUCTIONS q&\w

SPECIALLONDI
..: G

Page 8 of 11

Rup Date/Time: 26/09/2024 15'53 30



How
RAH DIVISION-ENGG/EASTERN RLY

TENDER DOCUMENT

Tender No: 191_2024-24
Closing Date/Time: 18/10/204 14 00

using the IREPS portal anylime afler closi
n ime, N \ neidisuacl SINg of the schie ¥ 3
2Dgn|lr:’t; Lof Neo-te,r({(‘:(’u?sgnl?“ve* - Toqulied o e :)‘:[(.{::J:”rh;:,:
rankmd 5% the Com' GH(V laking notes of tates  quoted d
. > plete details of rates ole. of gl e
shall be available to the bidders i (he websiie “a\I the hiddors
of the tender. Note: For mare dotalls "(‘.1(‘.,' (.( .1C|(‘r the opening
Instruction- Chapter-l for Submission of [ Mp Pl aol General

In case the date of closin ned In the Netlen Trom
Qe ! g moentioned in th
‘ o ; ! e Notice Inwviting
TO”(EL" I8 ‘10_“‘“(“‘ a holiday/bandh/stiike on any account lht;)
3 date of closing tender online will not boe changad )t.‘ the
7 . y ) H Je as 3
afpphca(lﬁn ||_1[lhe .\?vobslt(: of IREPS does not permit submission 6] No Not Allowed
of any alfer after closing date and time of the tender. |owover
opening of tenders online will be done noxt working day 1 J

QOpening of e- o —
F e i e-lender ;1. The e-lenders will b“—‘)l’T”('—(IVU-rTHrTQ ———e

~

No Mo Not Alloveed

Technical-Compliances

.No. iption T
S.No.|Descrip Confirmation|Remarks|Documents
Required Allowed |Uploading |

Demand for the credential criteria both Technical and Similar
nature of work and other technical details are lo be uploaded ;
with a scanned copy duly filled in and signed as per annexure
1 no. I, I, lll. These Annexures are available i View Document

menu al Home page and are downloadable. The details of the
uploaded documents should be produced whenever demandoed
for verification on written request at any point of time of the
lender and contract within / days.

Allowes

oS No
(Mandatory|

=<

Undertakings
Remarks|Documents
Allowed [Uploading

S.No.|Description Confirmation
Required

No le Allowed |

|
—4

|/ We have visited the works site and | / We am / are aware of No

1 the site conditions.,
1.0 WHEREAS the President of India acting through the Eastern
Railway administration and their authorised officers has invited
e-tenders for the above-mentioned work vide tender nolice
mentioned 1n the NIT Notice Inviting Tender published in the
website, 2.0 AND WHEREAS I/We, have rcad the above NIT
Notice Inviting Tender for e-tender, Genecral instructions, Special
Conditions-General, all special conditions and have purchascd
this o-tender document, have carefully read and understood the
same. have visited the site and have satisfied myself/ourselves
as to the nature of the work and site conditions before filling this
c-tender. 3 . 0 AND WHEREAS my/our address for all
communications hereinafter shall be considered as official and
shall be made in the address, email Id and Mobile phone and
2 other phané nos. given in the portal of IREPS while rlcgistermg as(y,
tenderer for e-tender. In case of any change in this concerned
officer of railway will be informed. 4.0 AND WHERLAS I/We state
that in the event of this e-tender being unsuccessful, the
aforesaid carnest money deposited by me/us may be refunded
to me/us through NEFT. 5.0 AND WHERL AS I/We hereby sign this
e-tender document digitally by virtue of the legal authoritics
vested with meo/us to enter into commitment on behalfl of the .

tenderer, documentary support whercof is enclosed herewith.
derstood Lhis e-lender

6.0 AND WHEREAS I/We have read and un
the various terms and

document and agree lo abide by
conditions contained therein. I/We also agree lo keep the offer

open for acceptance for a period of 45 days from the date fixed
for closing of the same and in default hereol, I/We will be liable

for forfeiture of my/our carnest moM """"""" B ——
NS

P>

No Not Allowed

KOKATA
SHYAM NARAY/N PARDEY
REGN MO, 1332412013

Run Dote/Time: 26/09/2074 .




HOWRAH DIVISION-EN
TENDER DOCUME

Tender No: 191 _2024-25

GG/EASTERN RLY
ENT

17

Closing Date/Time: 18/1072024

|7.0 Now. 'mevfcfcrc I/We hereby submi this e-tencer ang offer 1o
ago the work for :"c i'as:(‘"ﬁ Railway at the rates quoted the
scheaul through oniine ang nere n ™ t 3
icomplete the wzrn r all raspects \:'b\mr? l:e SW?C liuisElves ty
"0"‘“’0"3" frormy the gate of issue of th s g perigs of
v ¢ letter of accentance of
lthis terder. 8.0 Ang I/We agrec to abwe by the Gener al
\Conditions cf Contract 2022 editions and the Unihoa Stargarg
ﬁcwco,ne of Rates Laoour Materials of 2011 eaition issued by the
tastern Ralway. read with all correctior ships issued thereto
{from time te time. ana to carry oul the works accerging to the
|special conditiens ana specifications of materials and weorks as
{l2d nerecunaer it vanous chapters of this e-tender document.
9 0 Arc 1We have understooc anc accept the stipulation that
|full value of the earnest money snall stand forfeitee without
'o'e~u<:'-°e tc any owrer nght or remeagies if. 1. I/\Ve do not
|execule ithe <ontract gocuments, in case my/our lender s
jacceotes, within seven cays after rece!pt of notice 1ssucd by the
Railway that s 'U‘ gocuments are ready.or 2. l'we do not
commence 1He WETK, 11 Case mMy/our c-lender 15 accepted, within
fifteen gays afier receipt of orders to that effect. 10.0 Ang unul a
formal agreement 's exccuted. acceptance of tnis tender shall
constitute a binding contract Dbetween us subject to
mogcifications as may be mutually agreed between us and
ngdicateg n the letter of acceptance of my/our offer fer this
work. 11.0 Ang I/We agree to produce the details of the
juploaded documents wnenever demanded for verification on
Iwrtten reguest at any gomt of time of the tencer and contract
w170 7 days

pd

c

INoL Allo

Custom

1100

owed

S.No.

Description

Confirmation
Required

Remarks
Allowed

Documents
Uploading |

105‘12“05 Lo sLbmit.

Scanned caopy of any other letlers/documents etc. If agency No

No

Allowed

| (Opitonal)

Format for cortihcate to be uploaded by Terderer Along with the |,
tender documents [Arnexure-1X)

Yes

Yes

[Allcwea

|(Mancatery

~J
[

As per 2nd amendmoent of GCC-2022 in case of other than
company/ Proprietary Firm Annexure-IX -A shall also be
supmitted by each member of a Partnership Firm, Joint Venture
'IJV) / Hindu Undiviced Family (HUH / Limited Liability Partnership
(LLP) etc. Non-subm ssion of properly filleg certificate in the

)
proscribed format shall summanly be rejectec of offer.

Yes

Yes

Allowea

|

+

Format for certl! cate of Bio Capacity Declaration to be uploaded|

oy Tencerer Along with the tender gocuments (Annexure-Xil)

Yes

Allowoed

{Optrionalj

(Manaatery!

Standard format of the Annual Contrag or Data for the
Previous 3/4 Years (Contractual f’a 1 Dax a jon te be

Yes

Yes

submittec mandaterily by the @iac
X' { In case of tender valyt

6. Do

cuments attached wit e r

Allowed

ST WSS

S.No. Document Nar

(Opuiona

1

1

S > L)
specialconditionforwor gs:z ;Q&{f;{kcbhdntlod [ )l

2ndcorrectionslip.pdf 1\ \‘\  necorrection

Annecxurel XIXA.pdf \ \Q nexure 1X

SlW|N

Annexure-Xil_1,pdf DN &l

anatedtendarooc\zmem_l5.‘84!iu.:v' ten

Annexure-IVVVIVIIVILL odf

Checklist22 1.pdf Chocklist R

Annexure-XIV,pdf

Annexure -XIV
Annexure-XI_ 1. paf ANnexures xr

=~

4]
1n

Annexure-lL paf Annexure- It o lll

Colouredf K‘JT_ECC_/\DM-

Page 10 0f 11

General Condition ot Contract 2092

iZ_—EE'.-” 04,22 pd! s — -
N IMnexum-xm.pd! Bisetumy

Run DatedTime 26/09/702

+ 1553 30



HOWRAH DIVISION-ENGG/EASTERN RLY

Tender No: 191 2024-25 TENDER DOCUMENT 18’
n . .
Closing Date/Time: 18/10/2024 14 00
13 [Annexure-X.pdf e
14 |GCCACS14.07.2022.pdf GCC ACS 14.07.2022

[k ot coniphies !""'{“I Public Procurement Policy (Make in India) Order 2017, dated 15/06/2017,
-‘:Et_“'d Dy (WHZYKI;;;LRO ”CU_S”'N F’ronjollon and Policy, Ministry of Commerce, circulated vide Railway
Beard letter no. [RS(G)/779/5 dated 03/08/2017 and 27/12/2017 and amendments/ revisions

thereof

As a Tender Inviting Aut.hority. the undersigned has ensured that the issue of this tender does not
violate provisions of GFR regarding procurement through GeM.

Signed By: RAJESH KUMAR BARNWAL
Designation : Sr.DEN/2/HWH

KOLKATA
SHZAM RARAYIK PanpEY
REGH Ao, 13824013

Page 11 of 11 Run Date/Time: 26/09/2024 15 53



- o

EASTERN RLY

HOWHRAN DIVISTION-
ENGG

Office of the Sr, Div,
Engineer/Co
ordn/HWH, Eastern
Roilway Howrah

Howrah, 711101
Waest Bengal, India

Letter No: HOWRAH DIVISION-ENGG / 191 _2024-25
/ 00843500117154 - ) Dated; 14/11/2024

M/s SK SORAB-BURDWAN

396 BATIR SARBAMONGLA PARA NAJRUL,
PALLY

BURDWAN- 713101

West Bengal, India

Sub: Letter Of Acceptance
Ref: 1. Tender No. 191 2024-25 closing date 18-10-2024 14:00 Tor
DKAL-= pollution control related works at Dankuni Goods-
shed under Se.DEN2/HIWILL
2. Your bid 1D 17434621 dated 17/10/2024 19:39

The Competent Authority has aceepted your offered rates in connection
The total cost of the work at the aceepted rates works

with the subject work.
|Lakh Filty-One Thousand Three

out to Rs. 9251351.64 (Rupees Ninety-Two
[undred And Filty-One Rupees And Sixty-Four Paisc Only)

A sum of Rs.215600 deposited as Earnest Moncy vide IREEPS relerence
1D NI546724 108369 has been retained towards initial Sccurity Money for
due and faithful fulfillment of the contracl. and the balance Sceeurity Money
will be recovered from the progressive bills @ 6 %o ol the bill amount Gl 1y
reaches 5 % of the contract value in terms ol clause 16.1 of Spl.Cond. ol
Contract-General (Ch.-11).GCC-22..

You are requested to submit Performance Guarantee in the form as given
in Clause 16.4 of Spl.Cond. of Contract-General (Ch.-11).GCC-22, equivalent
105 % of the contract value amounting Lo Rs. 462567.58 (Rupees Iour l.akh
Sixty-Two Thousand Five Iundred And Sixty-Seven Rupees And RIS
Light Paise Only) within 21 days [rom the date ol issuc ol Letter of
Acceptance, valid up 1o stipulated date of completion plus 60 days so that
cons ;ug;‘,,'zi'g_i'r""fﬁ'é!u}'.\c:m be exceuted. However. a penal intgrest ol 12% per

?l-*{ ved for the delay beyond 21(Twenty one) days. i.c. from

afium §}111U" e cfdid |

7 5 J’ N e - N v .

280G s alter theldatg\alissuc ol 1LOA. LFurther, il the,60th day happens to
7/ ) VUERG ; v hapj

e concerned.office of the, Railway. submission ol

fi<be A declared holic }
=LY cunKDUWf&c\u&ﬂm i x1cxl'\}fﬁ)r'lcing day. {li all other cases. il the
it C ){m'g!gﬂbi?}]’éﬂ'li’!-\lg Ydomitllhe requisite PG even alier 60 days from the date

ract is liable to be terminated. the performance
curity fail o submit the same within stipulated
Hender documents or on being called upon to sign
A fail to sign the same within stipulated  period

of\ g, W, TR fecge

yaantee/perfom

S ———

I1



26

mentioned intender documents o the contraet shall be te ated

forfeiting 1N and other dues i any pavable agims “”le'un.n-[.\% d“}l},
(ailed contractor shall be debarred from p.:ulicipminy in I’L.’-l L::,;“r”ltt: lll 'K
work. PG instrument should be placed in 170 A& ('?A,(l, l-a:st:‘r:\ R'nli'hs:l\‘

. Kolkata.

[he entire wark shall be completed within 12 month from the date of

issue ol Letter ol Aceeplance.
|- The rate should not be quoted as TAR.

5. GS T s applicable and it shall be ensured that the contract is signed with
m\ applicable rates as decided by Government of India,

avment is subject to deduction of Income lTax. Surcharge and other

: The p
applicable and work contract as per extant rules and declaration

taxes as
regarding non- _association of Gazetted ofTicer/lingineer.

abide by and comply with the provision of the Contract

1. You should
| .abour

Labour (Regulation and Abolition) Act.1976 and the Contract
(lu.aululmn and Abolition)Central Rules.1971.

diate contact with the Asstt. s ngincer/DKALL

- You arc requested 1o imme
the

_\Slt WDKALL so as to start the work accordingly and exceute
agreementwithin 15 days.

6: Until the formal agrecment is excecuted. this aceeptance of tender shall

constitute a binding contract between you and Railways.

7: Registration in Shramik kalvan portal is mandatory.

=+ Copy 1oz Assit Engincer/DKALL SSIE/W/DKAL for information and
necessary action please.
All Other terms and conditions. as stipulated in the tender documents

shall be applicable.

RAJESH KUMAR BARNWAL
Sr.DEN/2/HWH

Digitally Signed

View Signature Details

e r——

/:‘«. T
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s
tem Desc Item: ', \ cscl.
Il // / C_odc‘".' }Q o\ \Umt Rate(Rs) | (%) (Rs)

Qty | Unit

A

4 ppiicable)

Schedute ANoh:Lhcdule Items (I)L U]rcclory Not

1423175.28

IE
1
|-
?

“"'/”H‘”-"ff i« A \4"4L‘\Lh I55703.82] At Par| 142317528
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aa Asansol Division -
| v'u]llh‘i‘lIIHJ,TOJ‘\C-T~
jlw‘ 0427480058900,
pate - Rs. 366420/~
@ 2.90% below =

Re. 355793.82/-)

2]

—_—

Sche;iule Totals

- Excluding ST/VAT @
‘ 3%

Add GST @ 18% ]

0.00

:chedule B-ST/VAT (Item Directory - Not Applicable) -41451.71 o

Lump Sum 103'(0'3 -41451.71 ]

Schedule Totals 0.00

Schedule C-GST (Item Directory - Not Applicable) 248710.24 B
Lump Sum | At Par|  248710.24

Schedule Totals ‘_r;. 'I

CPWD DSR 2021-Ver-2)

Schedule D-Schedule Items based on CPWD  (Item Directory -

8339156.63

Earth work in
excavation by
mechanical means
(Hydraulic excavator)
/ manual means in
foundation trenches
or drains (not
exceeding 1.5 m in
width or 10 sqm on
plan), Including
rressing of sides and
raimming of bottoms,
lift upto 1.5 m,
including getting out
the excavated soil
and disposal of
surplus excavated
sl as directed,
within a lead of 50
m. All kinds of soil.

2.8.1

78lcum

286.8

un

20808.10

2o 0 TRRu0TE

\&
N\ \C),\_/Q /

#OLKATA
L= AR PANDRY

™
I

Supplying and filling
m plinth with sand
under floors,
including watering,
ramming,
consolidating and
dressing complete,

N

2,27

39|cum

2161.20

78386.72

‘4

%,

Providing and laying
in position cement
concrete of specified
arade excluding the
cosl of centering and
shuttering - All work
up te plinth level :
L:3:6 (1 Cement : 3
coarse sand (zone-
1) derived from
natural sources : 6
Graded stone
aggregate 20 mm
nNominal size derived
from natural sources)

L

4.1.5

16[cum

6833.40

101680.99

?rovnding and laying
N position cement
Lencrete of spacified

4.1.3

16|cum

7365.15 (-)

109593.43




arave excluding the
~=( of centering and
ttering - All work
5 phnth level
> 4 (1 cement : 2
cparse sand (zone-
[11) derived from
frat iral sources + 4
raaed stone
arregate 20 mm
e .l'nl'—:l size dernved

yatural sources)

1 [

: ding and laying
~ition cement

\ rete of specified

| excluding the

i of centering and
sering - All work

| ( inth level .

‘ 5

(1 Cement:
ru‘ sand
i1z u_—H ) derived
II-- v natural sources
;raded stone

vyt wize denved
i Al

,OUTCes)

4.1.2

cum

7783.65

166492.27

i o oand

G, el 1eling
ropping
and removal of
gr Foundations,
footings, bases of
columns, etc, for

nawss concrete

wm
v
=

1012

sgm

307.95

~J
ST
O

All works upto phnth
level + Concrete of
M20 grade with
miremum cement
centent of 270 kg

/= "
L |

164

cum

8387.15

1279208.12

Al works above
plinth and upto floor
“level @ Concrete of
M20 grade with

mirn muin cement
content of 270 kg
FCIA

4.20.2.3

cum

10009.50

~J
o
(=]

83779.52

(Certering and
shuttering including

forr for (_olumns,-
Pillars, Piers, ’k
Abutments, Postf

and Struts O{

strutting, propping 24
ete. and removal 0/%

$04.25

7.00

23180.53

anproved brand any
manufacture

Letiering with bl
lapan paint of 1/

5.05%

(-)
2.00

Structural steel work

ered, bolted or
ided th buit up
Tons. Irgises and

111.95




framerd worlk,
nclading cutting.
g. fixing 11
pos=tion and applying
a prining coat of
approved steel

\
Stiuctural steel work
single section;
lizod with or without
conpecting plate,
ncluding cutting,
hoisting, fixing IN
tinn and applying
nung coat of
approved steel

orirner all complete.

Providing & fixing at
all heights, levels and
locations colour finish
Aluminum .-1”‘,_",’
¢oufing sheets of
alloy 1S designation
31 Eﬂm, temper Hx8
conforming Lo 1S 737
and dimensions as
per IS code 2676
with characteristics of
qoad formabilily and
aQrrosion resistance.
The profile sheets
shall be fixed to truss
members in slope or
required pitch or
curvature with Hex
cap headed selt
dnlling/tapping
Stainless steel screws
M6, 50 mm long with
2 mm EPDM seal
washer etc. all
inclusive of labaur,
scaffolding, T&P and
sundries ete.
complete as per
directions of the
Engmeer-In-Charge.
(Cost of truss/frame
work shall be paid
separately). 0.56
mm, Aluminium Color
coated troughed
profile with center to
center pitch of 200
mrn, depth of 32
mm, overall profile
Width1092 mm,
caver width
1000mm;,

wrimer all complete.
rimer all complet€. |

10.1

9346|Kg

22

93.05

808770.13

12.65.1

1869

Sgm

1006.30

OLKATA
SHYAM NARAYAN PANDE
REGN. O 13524120

1749120.47

Providing and fixing
mild steel round
nolding down bolts
with nuts and washer
plates complete.

10.19

156

Ka

' 12839.58

12 mm cement

plaster finished with

13.7.1

148

Sqm

51498.01




nnyg coat of
et ceiment of mix :

1 | cement: 3 fing

sar)

~o or more coats on
riew work

rogiding and fixing 3

f\r'ﬂ]).

g & Random
yoalymer) pipes
onliriming to

15:15801 UV

dized & antl -

i
s

1

| rgbnal rusien

s

ed, having
nal siability for
L cold waler

suptly, including all
pp o fplain & brass

th 31€G

Vi

o teshifig OF
Mte complete as

tipn of

r

13.61.1

148[Sgm

131.45

18092.78

18.6.1

11|Metre

213.90

lye - FP-R (Poly
\‘,-",,;\,.-:n’; Randem
copalymer) pipes
birowing 1@
[&-15801 UV
stabiihzed & ant -

imicranial fusion

thenmal staorltty for
hat & cold water

surily, niluding all
Pt N oplan & brass
threaded
polypropylene
random fittings,
clading trenching,
reftling & testing of
10.07s complete as
per direction of
Engineer-in-Charge. -

18.6.3

%,

89|Metre

320.60

per airev |
Et inpepr-n -Coarge. - |
431wk PN ‘
1 QD
(SU24-7.4
[ ey and fiking 3

propyiene Random
coculymer) pipes
COnirmmg Lo
15:05801 Wy
“ravilized & anti -

' At fusion

S mAving

Liws 20 siability for
ot cold water
suply, including al

o\

¥

External work PN - l\
16 Fipe, 32 mm OD R A et
(5DR-7.4) S \ [
13 Providing and fixing 3 l‘?s?\t're 294.65 ) 94444.19
layor PP-R (Poly - 7.00




PP - R plain & brass
threaded
polypropyleng
andom fittings,
tirluding trenching,
ng & resting of
jants complete 8s

rngmeer-in-Charge.

Bxlernal work PN~
10 Pipe, 63 mm 0D

(SDR-11)

2rpey chng and fixing
! L. prpes completg

2.1. fittings )
18.12.4 36|Metre 457.70 15323.80

netudimg trenching
and refilhing elc.-
ork 32 mm

cxterr \1, W

dia nominal boré

Prowviching and fixing
- 1 .l,r S /.,-r‘ f =
oo cock o 116.16.1
appros quality : 15

303.85 () 1978.06

~J
m
o]
n
o

nry nominal bore
Provicing and fixing
qun metal gate valve

with C.1. Wheevl Of 18.1 7.1 slEach 532,35 , E)_g 9901?
appraved quality .

(screwed end) : 25

mm naminal bore

Providing and fixing
Jun metal gate valve ’
y  witn CL wneel of - yg )7 5 2|Each sg9.90| )
= approved quality 7.00
(screwed end) : 32
mm nominal bore.

1097.21

Praviding and fixing
qun metal gate valve
oq  |wwn Clowheel off g 45 4 2|Each 878.25
approved quality
(ccrewed end) @ 50

,.\

s
ok
los]
(9]
J
[y

(%)

~
o
(=]

nm nominal bere

croviding and fixing
PTMT b cock of
zpproved quality and
'S5 colaur. 15mm 18.54.1 2|Each 109.85

nominal bare, 86 mm ﬁ
TAN

long, weighing not //
T —

~J
o~
[= 159

less than 88 gms

Providing and fixing /%

PTMT, push cock of

approved quahty and !
colour, 15 mm 18.57.1 2|Each 96.45
nominal bore, 38 mm G)
long, weaighing not

KOLKATA
-SHYAY NARAY2ERZNDEY
\| REGN. NO. 138221203

—

less than 75 gms I ' O ,

Brick work with . \\\//\ OF \

g cemmaon burnt clay - k\'“"“"—f-//‘./’

| =25, (non modular) . . L
angks of class -

designation 7.5 in  [6.1.2 - ggleum |- e6s8.25] LN e06832.91

foundation and plinth - i

nt Cement mortar

1°6 (! cement : 6

LN
=J

coarse sand) . . - X




i bowven kowath
S Bt oy
i* [SRTRIN |!|lu|lll‘||)
\ AR
Pl LR
Lo LUIE abiowves 6.
i foyl op o
:1_ o Vo lovel all
g andl sees 1
cpent wrtan b
| el £y L st
1 \
Cickean eadge
('w e N pegqured
[1nattemm with bricks of
! Hdesignation 7.b
“I el al T mm (1.5
i 1 |
g jemts
. l¢ salicd, with
| W il clay
e nodular i”l&"\‘\.'_‘-—
o T—— _<¢ Ve ke coment
{=0 gt Haannawith
r qrema
Lt 1Ay
pek <enment
! \l
1 Aoauarse
1 graded
-3 cogreaate 20
e el sire)
and tap laver 12mm
Lhiee coimeil
onsisting
gt rros 12 O cement
ardener MmN 2 11.4

craded stong
aaglegaty H mm
wriabal sl 0y
volume, hardening
ompound nuxed @ 2
Iere per 50 kg of
(ement or as per
ma wfacturer's
cpenfications. This
does cost of
cemant slurry, but
ercluding the cost of
nosing of steps etc. ;’
complete, H

Frovicing and fixing
G0 prpes camplete
with G.L fittings
mctudmg trenching
ant retilling etc.-
fExternal work 15 mm
dia aerninal bore

Frovcaching and bixing
o pipes complete
with G fittings
eluding trenching
atdl retlling etc.-
darial work 25 mm
il aliipl hore

18,123

HOfeum HAUH. 45 /(i)!: THSAN, 21
e () -
S 13,30 00 1
3]'1‘ {)0 . (-) x1(-1,] (J]
715qm HHH.9C0 7. 00
‘)\/\\
\}
: \
S\ | i —
\
oE3
~ ) e
\f‘S- 267,500 . \u)ﬁ PAR0, 40
N
.{"-_:"
_ {~) Ve
0[Metre 417.95 00 Lroete

L6




— | R
e P 18.0A.1

™ O A PR

9lEach

295.75

2475.43

oomm
[Proviging and fixing
s PPR

1 J—

v fixing

18,.6A.3

9|Each

416.15

34832.18

. PPR 18.6A.6

G ymm
e

e
s - d —
I3 1ressing o

yind ncluding

y sientation
yeGotal

dalities Nel

L)

Each

951,35

7962.80

oeeding 15 O 2.28.1

soposal of
lead up to
4 Lift up o

All kingds Of

e asing ppe
ingd puimp
bimewell, in all soils
ax.cept Ardingry hard

s reguiniid

296|Sqgm

28.15

7749.13

18.42.1

2[Metre

618.00

~!
o
o

1149.48

N

Metre

730.95

| oo KOLKATA
He HYA04 NARAYAN PANDEY
A REGN NO. 1382412013
and u
| h e\ Z
L N

vorth 100 mm
rLasmng pipe

T ITT Y

ig the cas:ing

o o a‘;i?.' the hand

rJ

Metre

847.35

1576.07

47|Metre

592.08)..

25878.51

¥T3ighiening
ne, bending,
tF. e —\; T EOS‘UCH

16888.14|Kg

89.65

1408040.232




il ievdong) all
\ Pl -nw'r;;.lllul!n
b I

RANARL

(e tarncally freated !
| {eprade fe ||
!
LU ar e, I —_— 5 ) |
‘ ) ) Schedule Totaly
o dul E-CPWD-DSR, HORTICULTURE E LANDSCAPING 2020 n i
) c GSi) [(Item I)!H}ct(){yicpwg 'Jq[iTIC_UL_.T_UR,E 2020-Ver-2) HIArs12.50 l
L. . - —_— - - —— - ——— - — )
[l b de care il |
I 1) |I\'¢U=HI"'1 |
| Pl chiarrnmeetes
| et e and
Ly 1.2 nietre ‘
Voo e epreiinrd anc
‘ i altorm bwe |
tevaed chry anid
| | D |
| Lo thre cOurscs in [
| il anesetar LG 2,050 1850[ach 162645 Al Par WOHD L2560 ‘
omient 6 line *
‘ il !),Hullle !
| { it e COUrSES [
| 1o Gy haney I
LTy 2% per |
{ \‘l\llf"l‘“ I
It rainan hurnt }
I- frican
: aar ) hirit s of
Aesgnabion S0 N D B
Pio phedpierg angl
I s bing of
, Aza lrachita indica ( ‘
i trn bl gt ” . e il » |
14 L 7.5 ZAulbach 65,00 A Par A6 01
f] VT D)
‘ bl etrip of sige 2% cm
o pber dieection ot
| _»" ‘ Ll[llfl'f in-charge,
| Ligvihineg «nd
| Jackinn of Bassia
' It il (Mahua) of
Pt 30 -105 i, 1 |,
! B YW_W“?“‘P "17.6 748|Fach 65.00[ At Par AHG20.00
‘ 2 s e
ehirechian of 1tire {
; _utheer-in-charge, L
| Provaidirie g :
takineg uf Dalbergia
S [Seasam) of
HULA0-1 55 e, . ) ,
it Ly poly bags of 4 3 H5.00] AL Par 41140.00
Sler 2% om oas per / “
thirce i of the /f \\
S Offier-in thrirmr.J: ] | | I R
S \ 0 g ; Schedule Totals
— A — Y [ — e — —————————-
i

Q ; Total Value

WO break dp item addoe

Rebate on Total Value (%)

Net Bid Value ) [

131 1 6902.95[29.47[".7_!;40\\

.00

a.00

R - !
9251351.64

9251351.64]
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= pemand
Non-Stock Snntfbrvemng onoafiof2

g Lastorn Railway
pemand Heoder

| Demand No. FR-012014-24-00055 Demand Dato 27/08f2024 ]
SUBH

| indentor & Spr::,?&':“"”m’“ Demand Value Rs.2.40,72,000/- \

(Rs.) (Rupaos Two Crore Foury Lern |

Seventy-Two Thousand Only) .

i purpose Procurement , supply, in 1

stallation and com
i Quality Monitoring stay missionin

g g of twa (02) units of continuaus Ambient i
OEM onsite warranty 2/ong with Noise Monito

ring Terminol at Donkuni with Three(3) years

|

Fund Avallabillty Yeor 2024-2025 — ) —%

|

Safety/Possenger Nacessity No |
ftem?

Whether PAC Cose? No

| Indentor Demond Refsrence

- Sanctioned 147/Revised of 2024-25 t
i Estimate No.

Estimate Date 23/09/2024 Estimate Item No 02
l v
|
, Procuremant Type Other Purchasa (Through stores Purchasze Unit 81 - HWH-DIV '
i Dept.)

Item In this NS Demand has been declared to be part of Sanctioned

Estimate, honce System has notinsisted for its Finance Vetting.
Purchase Officer may epecifically check thatitem In the NS Demand Is Included In Sanctioned Estimate.

Items & Consignees
; Vendor
J‘ Approving
; SH | Item Detalls Agency Total Qty. Rate (Rs.) Value (Rs.)
{ \
f 1 ltem Code: 721603900131 Itern Type : Supply NA 2 Number 12036000.00 2,40,72,000/- \
i Item Description: Supply, Instaliatien and (only Two Number ) l
Commissioning of two (02) units of continuous Ambient l
Air Quality Monitoring Stations aleng with Noise .
! Monitoring Terminal at Dankuni with Three(3) years OEM \
i onsite warranty. X
‘l Warranty Period: 36 month(s) from the date of Supply ‘
]
|
nti State Requlred In-Hand Dellvery
\ Consignee Quantity e -y eyl !
k |
2024
012014-SR. DCM/ HOWRAH - ER 2Number | West ‘ HWH 0 Number oa/n/ |
Il Passing Officar-SrDCM JHWH, Bengal
Bl Paylng officer-A2002-5R DFM/HWH (IPAS
Wit 0202) - ER

PR

G Scanned with OKEN Scanner



/

SN | iem \tem Dascription Role Type Rate Detalls Flrm Allincl.Rate |
. Rate
!
1, 721603000131 | Supply. Instaliation Budgotary P
ond Commiisioning ol | Quole mn?::.';r;%
AL

twa (02) units of
conlinuous Amblent
Alr Quality Monitoring
stations along with

Noise Monitoring o
Jermmal ot Dankunl ‘
with Three(3) years 1

! ‘I OFM onsite warranty.
| POR—
Likely Suppliers T =
!
N | rirm Mobile
Category Ho. Frnallid
1 ACOIM Echotech = MP
- Last Supplier (LPR)
Documents
SN Categ
) / o~y File Name Flle Description
1 Specs ! .
AAOSpecilication pdt PDF of AAQ Spacification
2 Specs
MMTSpecifications pdl PDF of NMT Speclficaticn
3 Others
ko pdf Budgetary Quotaticn for estimaoted cast
4 the
Others AAQE-olficesanction_compressed.pdt Competent authority’s Sonction
5 ! Others AAQSanctionedEstimate pdf sanctioned Estimate
Condltions
SN Cond.Type Conditien
1 Dolivery Schedule | Item s requlired to be deliver on most urgent basls at Dankuni Goods shed area within short pericd of DP
as per P.O.
21 Eligibility Criteria Uplood Manufacturer Authorization: Only OEM or GEM authorized Firm will porticipate in the Tender.
bid, Manufacturers Authorization Form

31 Inspection

41 Other Conditions

5! Other Conditions

8 Payment Terms

N

Speciol-
Instructions

Special~
Instructlons

R
@
ps

8)
Special-

Instructions

Wherever Authorized Distributors are submitting the
(MmaF)/certificate with OEM details such as name, designation, address, e-mall Id and Phone number

required to be furnished along with the bld.
Before supply and Installation, material will be inspected by TPL

1. All analysers of CAAQMS should be single make OEM analysers with same OEM make multi point Gas

calibration system.
S———

2. Neisa monitoring terminal should be also OEM Make.

be made alter ensite supply , Install

8. Full Payment will
dered)

(No part payrment will be cons!

t be done within 24 hours of Do\

KOLKATA
SHYAY KARAVAY PANDE
REGH NO 13gd20d

3. Onsite service mus

4, Atleast 3 yrs experlence In the subject work.

6. DATA of CAAQMS and Nols

CE‘ Scanned with OKEN Scanner

|
|

¢x 30
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o
Condtion

I 1
Lol Cond. Type f
wo | S peciol- 7 10 COM Hor pmm Pt wal e Lot Liy Bl avys Guing wintonty penod 1
,‘ Fatruetone i
]
T ( Specials 1 B Ondy Lpace, inctluclly conner Hon ond interet CONNOCN WAl e Ftcrsided tyy ltnzlwr,g
It tons “
= o T
s | Bom I Consignes Qty Allocotion | Value (ra.)
| !
! | I0IR0CLY - Supyhy, Ittatiotion 012014 - £& 2 Nurnbng Capital (Works) - 30534704 AL |
g Commanonng of Two (02) untt | DEM) oW A PASS =GRELY DS KS £0driges - ) !
o Cortoous Ambient Ak Qually (toztam

SV =1ASC Uir. Supply

(Aecrunt ace sunting Cese. |
20534728008-CYA8-Othar Trark

rittings)

Ui oreg $1010AE G0N wilh Noise Rollwary)
Laantorng Terminal ot Dantunl with
hee{l) yeors O(M onsite worranty

A0 020283231017 (Dantuni ~ Potution Control relotad works ot Dontuni Goods-thed undsr S DEM 2[Hom)

Digital Signature: CN e SURHINDU MUK RI(L,

SERIALNUMBI R= 0361200583 1e 1 2d85 11 20e bd IﬁctcbcﬁlwccB‘ld?OboSabSSmd?oD‘.’OcocZB,
STeWest Bengol 0025 417= ™oy,

QiD25420=210007c72365Ebee 371102 S6rctBct540932ebe20139014642b1B 65301500 d7,
OUSCOMMERCIAL O=[ASTIRN RALWAY, C=H

Stoge/Activity " Home/Deslgnation of Deating Officlal
’ SUBHIHDU MUKHERJLE, CSproc/hwh (suvendumukherfes 40@gmall.com) i
Remarie: Loy Hndly opprove cenificotion of tund in the FY =2024-25. '
for For fung Cenfiticotion (runds Avoilebility of Re.2.40,.72.000 f-for fy 2024-201%) l
DL 04-10-2034 Forwarded To: RAMUL RANIAN, £r DO (srocmbowtohggmai com) |
Quantity i

rem Mol 72160360013 - 2 Noe.

RAHUL RANJAN, S1.DCM (srdcmbowreh@gmoll.com)

1

fung Centdicotion Remarks: Please provido fund li

Dt 04-10-2024 (funds Avoillobility of Rs.2.40.72,000 [-for FY 2024-2025) [
Forwarded To: SUBHENDU MUKKERJEE, CSproc/hwh (suvendumutherjee40@gmailcom) |

Quantity "

RemNa.L; 721603500131 : 2 Nos. Dlgital Signature: CN=RAHUL RANJAN, ;
|

SERIALNUMBER=B82CCAIE08210008B3BF563AF55757F02CEBCOT28F0RATADIAG6CEIOBOBAEBAGE,
ST=WEST BENGAL, OID.2 6.4.17=711101, OU=COMMERCIAL O=EASTERN RAILWAY, C=IN

SUBHENDU MUKHERJEE, CSproc/hwh (suvendumukherjes 40@gmall.com)

Rernarks: As odvised, provisional fund hos been c

Cem, for 2024-25. May kindly forward to cesoclate fing
"T9Setor futhor oction | Forwarded To: RAHUL RANJAN, S.DCHM {crdem

Digltal Signature: CN=SUBHENDU MUKHERJEE,
SERIALNUMBER =039120685311013d8b1160eb 418
S5T=West Bengal, OID2.5.417=T11I0L
O1D.25.420=21ad07c723655bee371b256/c68c!5
OU=COMMERCIAL O=EASTERN RAILWAY, C=IN

mexty
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stage/Activity

For Vetting
pt.04-10-2024

ftem

Quantity
No.X: 721603800131 2 Nos.

Name/[pasignation of booling officlal

RAHUL RAMJAN, Sr.DCM (-rdcmhowruh@gmull.com)
anarh:.Ploasu vot,
Forwarded To: AMRITANSHU MAURYA, Sr.BFM/HWH (srdimhwhésgmail com)
Digital Signature:
SERIA[NUMBER=82
ST=WEST BENGAL

CN=RAHUL RANJAN,

CCdIE082TOEDQB3BFBB.’!AF55757F9?CSBC9 72BF0B374B3306CE20B0B4ERAGE

L

010»2-5‘4-‘7=7IHOI. OU=COMMERCIAL O=EASTERH RAILWAY, C=11y
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Sanjeev Kumar

ERIRER R

Divisional Railway Managper

No' COM{GR/CTO-CTE/\VBIDKAE/HWH

Member Secretary,

A‘nfr\wx wve— Q-‘l
B

: 1
o YRA TG / q?i"aa
byl Hza 30 Wy G
Pt BIU31 - 711101
| SR GOVERNMENT OF INDIA
b EASTERN RAILWAY

DRM OFFICE

HOWRAH-711101

Office Mo. (032) 2641-1022

Date: 29.08.2023

West Bengal Pollution Control Board,’

Govt. of West Bengal,
paribesh Bhawan,
104, Block-LA, Sector-lil,

Bighannagar, Kolkata- 700106,

Sub:- Regarding compliance to the directions given by WBPCB
regarding dust pollutlon at Dankuni Goods Shed.

Ref:- l) WBPF:B Memo no. 964-21.1/\NPB/O&E/2‘012 (Pt-111} dtd.3.8.2023.
if) Meeting held at your office on 24.08.2023. -

Dear Sir,

| convey my sincere thanks for sparingi time from your busy schedule for
meeting with Eastern Railway/Howrah Division Team consisting Assistant Divisional
Railway Manager/Admin. Sr. Divisional Commercial ManagnrlHowrah and Divisional
Commercial Manager/Howrah on 24.08.2023. S

Furthermore, you have been kind enough to accord consent to exempt
deposition of Bank Gaurantee keepmg in view that Eastern Railway is a Central

Government Entity.
" Regarding pollutron

control measures we have already taken efforts by

proposing a work of Rs. 2.82 crores in Financial Year 2023-24 which include following

WOrks:-

1) Civil Works (Installation of Dust Screen Walls, Fogger Mlst Cannons 3-tier tree

plantations, Drainage system etc.):- Rs. 1.57 Crores.
2) Other Works (Installation of 2 AAQ Monitoring System and 2 Noise Monitoring

System with Display Boards):- Rs. 1.25 Crores.
The subject proposal is under process of sanction from Ministry of Railways

¥hich will be obtained shortly and work-¥i

Thanking you

HE" Bxecuted accordingly.

Kol e Yours faithfully,

‘CH\”‘!\’ b
A é/"
) / }’/‘cguw}

EC?\ N0
(Sanjeev Kumar)
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